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TELANGANA BILLS
TELANGANA LEGISLATIVE ASSEMBLY

The following Bill was introduced in the Telangana
Legislative Assembly on 18th July, 2019 .

L. A. BILL NO.7 OF 2019.
A BILL FURTHER TO AMEND THE TELANGANA

MUNICIPALITIES ACT, 1965 AND THE
TELANGANA MUNICIPAL CORPORATIONS
ACT,1994.

Be it enacted by the Legislature of the State of
Telangana in the Seventieth Year of the Republic of India
as follows:-
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2. In the Telangana Municipalities Act, 1965,-

(ii) in the Schedule XI referred in section 3 (1) (b),-,

(a) the following entries against Serial NO.28shall be omitted;

Short tille 1. (1) This Act may be called the Telangana Municipal Laws
and
commence- (Amendment) Act, 2019.
ment.

(2) It shall be deemed to have come into force with effect
from 28-06-2018.

Amend-
ment of

~~~angana (i) the "Schedule X" referred to in section 2 (42-aa) shall be
Munlcl- substituted;
palltles
Act, 1965.
Act NO.6
of 1965.

(1) (2) (3) (4) (5)

28 Nagarkurriool Lingotam Achampet 19
Palkapalli 18
Pulijala 2
Nadimpally 2
'Laxmapur 3
Gumpanpally 4
Choutapally 6
Pollshettipally 9

Amend-
ment of
section
10.

Addition
of Sche-
dule-XII.

(b) Column NO.5 along with the entries against Serial NO.1
to Serial NO.3? thereunder shall be omitted;

(iii) in section 10, in sub-section (1), after clause (a). the
following clause shall be inserted, namely;-

"(aa) the number of wards in each Municipality shall be as
mentioned in Schedule XII";

(iv) after Schedule XI, the Schedule -XII shall be added, at
the end.
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3, In the Telangana Municipal Corporations Act, 1994,-

(i) in the Schedule -I referred to in section 3 (3A),-

(a) Column No,5 along with the heading and entries thereunder
shall be omitted;

(b) the area viz., "Ramnagar part of Gundaram GP" occurring
in column NO.3 against SI.No.3 Nizamabad shall be omitted;

(c) the following entries against S.NoA shall be omitted;

(1) (2) (3) (4) (5)

4 Peddapalli Kundanapalli Ramagundam 49
Lingapur 1
Elkalapalli 44
(9'" and 1O'h wards only)
Venkatraopalli 39

(ii) in section 5, after the proviso ~nder clause (i) the following
clause shall be inserted, namely:- '

"(ia) the number of elected members in each Municipal
Corporation shall be as mentioned in Schedule -II";

(iii) after Schedule -I, the Schedule -II shall be added at the
end.

4. The Telangana Municipal Laws (Amendment) Ordinance,
2019 is hereby repealed.

Amend-.
ment of
the
Telangana
Municipal
Corpo-
rations
Act, 1994.

Act NO.25
of 1994.

Amend-
ment of
section 5.

Addition
of Sche-
dule-II.

Repeal of
Ordinance
4 of 2019.
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SCHEDULEX

(See clause (42-aa) of section 2)

[Part IV-A

S. No Name oflbe Areas to be Smaner Urban Area Total
District constituted constituted wards

1 2 3 4 S-,
I Jagtlal Raikal Raikal 12

Dharmapur!
2 Jagtlal (HarandlapaUI, Dharmapuri IS

.
KorandlapaUi)-

3 Jogulamba WaddepaUe WaddepaUe 10Gadwal Palpadu .

4
Jogulamba Alampur Alampur 10GadlVal Imampur

5 Karimnagar Choppandand! Choppandandi 14

~- Karimanagar KothapaUy Kothapally 12-
YeUareddy

7 Kamareddy Ungareddy pet YeUareddy 12
Gandlmasanlpet .

-- DevunpaUy ._-
Pallipadu
Lalapuram
Shantlnagar of GP

8 Khammam Gundralhi Wyra 20
Madum•
Duddepudl
Somavaram
(Wvra1

9 Mahabubabad Dornakal Dornakal IS

10 Mahabubabad Maripeda Maripeda 15

11 Mahabubabad Thorrur Thorrur 16
Makthal

12 Narayanpet Garlapally Makthal 16eRRCentre)
Chandra pur
Kosgi
PothireddypaUy

13 Narayanpet Malreddy PaUy Kosg! 16
SampaUy
MasalpaUy
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S. No Name of the Areas to be Smaller Urban Total
District constituted Area constituted wards

1 2 . 3 4 S

14 Mahabubnagar
Bhootpur Bhootpur 10
Amlstapur
Naspur

15 Mancherlal
Theegalphad -- Naspur 25
Tallapally
Singapur --

16 Mancheria! Chennur Chennur 18

Mancherlal
Kyathanpally Kyathanpally

17 Thlmmapur
22

Luxellipet .

18 Mancherlal
Uthkur Luxettlpel 15
rtikyal .-
Modela ------ --_.
Toopran

19 Medak
Allapur Toopran I 16
Brahmanpally
RaveUy I.- .

20 Medak Ramayampet Ramayampet 12
Narsapur

21 Medak Hanmanthapur Narsapur IS
Malparthy

22 Medchal Jawaharnagar Jawaharnagar 28
Malk~;loIri

Ahamedguda

23 Medchal Dammalguda Dammaiguda
Malkajigirl Kundanpally

... 18
(Godumakunta GP)

24 Medchal Nagaram Nagaram 20
Malkajlgirl Rampally

Ismailkhanguda

25 Medchal Pocharam Pocharam 18Malkajigiri Yamnampcl
Naraoallv
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S. No Name Dr the Areas to be Smaller Urban Area Total
District constituted constituted wards

1 2 3 4 5
, Ghatkesar ,

26 Medehal Kondapur Ghatkesar 18Malkajigiri
NFC Nagar
Gundlapoehampally
Kandlakoya

Medehal Basiregadl 15
27 Malkajlglrl I IGowdavellv GPI Gundlapoehampally

Gnanapur
(Gowdavellv GPI
Arkalguda (Pudur GP)
Pothaipally

28 Modehal Thumkunla ThumkuOla 16Malkajigiri Devaryamjal
Uooarnallv -

Modehal Nizampe~ ______
29 Malkajiglri Baehupally Nizampel 33

Praga,thlnagar

30 Medehal Doolapally Kompally 18Malkajiglri Kompally
, Mallampet

Medehal
DP Pally

31 BowrampetMalkajlgiri
Bahadurpally

Dundigal 28
Gagillapur
Dundigal

32 Nalgonda Nakrekal Nakrekal 20._---
Vijayapuri north
(NagarJun sa~ar)

Nandikonda33 Nalgonda Nandikonda 12

Sunkishala

34 Nalgonda Chilyala Chityal 12
Shivannagudem

35 Nalgonda
Haliya ( Anumula ) Hallya 12
lbrahimpet

36 Nillgonda
Chandur

Chandur 10
Angadipeta
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Smaller Urban --
~.

S. No Name of the Areas to be Total
District constituted Area constituted wards

1 2 3 4 5
Khanapur

37 Nirmal (including Khanapur 12Timmapur and
Subhash na.ar)

38 Nizamabad Bheemgal BheemgaJ 12

39 Peddapalli Manthani Manthani 13
Sulthanabad

40 Peddapalli Poosa!a Sulthanabad IS
Suglampalli .
Shamshabad
Kothwalguda

41 Rangareddy Satamrai Shamshabad
OOlpally
Tondupally 25
Chinnagollapally --- ---Turkayamjal
Kammal'llda
Ra.annalruda \
Brahmanapally

42 Rangareddy Thorrur Turkayam)al 24
Muna.anur
Injapur
Koheda
Ummarkhan Dalra .
Manikonda

43 Rangareddy Puppalaguda Manikonda 20
Neknampur
Narsingl
Kokapet

44 Rangareddy
Vatllnagulapally

Narsingi 18
Khanapur
Gandlpet
Manchirevula
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S. No
Name oftbe . Areas to be Smaller Urban Area Total
District constituted constituted wards

. 1 2 3 4 S
Bandlaguda Jagir
Klsmalhpur

45 Rangareddy Hvdershakote _ RandlaRuda Jagir 22
Peeramcheruvu
Himavalhsagar
Bongloor
Adlbatla
(AdUvanaoar)

46 Rangareddv Kongarakalan Adibatla 15
Mangalpallv
Palelguda
Ramdaspally
Shankarpallv
Falhepur

47 Rangareddy Singapur Shankarpally 15
Ramanlhapur
Bulkapur
Thukkuguda

48 Rangareddv
Sardarnaga~ ______ Thukkuguda 15
Ravlryal
Mankhal

49 Rangareddv
Amangal Amangal 15
Villaipallv
Naravankbed .

50 Sangareddv Chandkhanoallv Narayankbed IS
Mansoornur

51 Sangareddy Bollaram Bollaram 22
Osmannagar

Sangareddv Tellapur
52 Kollur Tellapur 17

Eduranagulapalli
Vellmela

. 53 5angareddv Ameenpur . Ameenpur 24
54 Siddipel Cberial Cherlal 12
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\

5, No
Name of the Areas to be Smaner Urban Area Total

District constituted constituted wards

1 2 3 4 5
, Neredutharla

Ramapuram

55 Suryapet
Narsaigudem

Nereducharla 15(Netajt nagar) Hlo
Dirshancharla
Ramaglrl H/o
Chillenallv
Thlrumalaglrl

56 Suryapet
Malipuram Thirumalagiri 15
Nandapuram
Anantharam

57 Vikarabad Parigi Parig! I~-
Kodangal

58 Vlkarabad Patha Kodangal Kodangal 12
~ndlakunta
Kondareddy Pally
Wardhanna pet
Konapuram
Jaggupeta
DCThanda
Bhavanikunta
Thanda

59 Warangal Rural Thallakunta Wardhannapet 12
Thanda
GubbedlThanda
Dubba Thanda
Rukki Thanda
Neelaglrl swamy
Thanda
Chandru Thanda

60 Wanaparthy Kothakola Kothakota IS

61 Wanaparthy
Pebbair Pebba!r 12
ChellmJlla
Atmakur

62 Wanaparlhy Somsagar Atmakur 10
Khanapur

63 Wanaparthy Amarchlnta Amarchinla 10
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S.No Name of Ibe Areas 10 be Smaller Urban Area TOlal
Q~trict constituted constituted wards

1 2 3 4 5-_...- _ .._- -Mothkur
Vadadri ..

64 Kondagadapa Mothkur 12Bhuvanaglri ._ .. Bujllapuram
Choutuppal ..J
Ungojigudem I

65 Vadadrl Thallaslngaram Chouluppal 20Bhuvanagiri
Lakkaram

.._. - Thangadapally

66 Vadadr! Alair
Alalr 12Bhuvanaglrl Bahadurpeta

Vadadrl
Poehampally

67 Bhuvanagiri Rcvanapally Poehampally 13
Mukthapur
Yada"irimtta -- ----"
Pathagutta

Yadadri Dalh~,;,paIlV GP
68 Bhuvanagirl (Partl Vadaglrlgutta 12

Peddircddygudem .
r-69 ISiddipct .

Datharupally GP
(Partlv)
I.Dubbaka
2.Dharmajlpet .
3. Lachaper
4.Chcrvapur Dubbaka 20
S. Dumpalapally
6. Chellapur

-70
7. Mallainallv

Rang. Reddy I.Jalpally
2.Kothapet.
3.Pabadlshareef Jalpolly 28, 4.Balapur part
Sy.Na.l~IO to 253

71 Rang. Reddy Meerpet Meerpet 2S
72 Ranga Reddy Jlllelaguda Jillelaguda 21
73 Medehal I.Boduppaland 8aduppal 28Malkal.irl 2.Chen.leherlla
74 Medehal I.Medlpally

Malkajglrt 2.Parvathapur Peerzadiguda 26and
3.Peerzadleuda

7S Medehal I. Medehal & Medehal 23M.Jk.i~lrl 2. Alhvellv
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SCHEDULE.XII

(See clause (aa) of section 10)

11

S.No. Name of the District and Municipality No. of Wards
1 2 3
I jangaon
I Jangaon 30
n Wilrangal Rural
2 Parkal 22
3 Narsampel 24
III Mahabubabad
4 Mahabubabad 36
IV jayashankar Bhupalpally
5 Bhupalpally 30
V Karimnagar
6 JammJkunta 30
7 Huzurabad 30
VI jagltyal
8 JagUyal 48
9 Korut1a 33
10 Melpalll 26
VII Ra lanna Slrcilla
11 Vemulavada 28
12 SlrciUa 39
VIII PeddapaUi
13 Peddapall! 36
IX Khamwam
14 Saltupallt 23
IS />Iadhlra 22
X Badradrl Kothagudem
16 Kolh3l!udem 36
17 Yellandu 24
Xl Adllabad
18 Adllabad 49
Xli Nirmal
19 Nlrmal 42
20 Shalnsa 26
XIII Komarambheem Asltabad
21 Kagaznagar 30
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XIV Mancberlal
22 Mancherlal 36
23 Bel1alllpally 34
XV Ranga Reddy
24 Pedda Amberpel 24
25 Badangpet 32
26 Ibrahimpatnam 24
27 Shadnagar 28
XVI Vlkarabad
28 Tandur 36
29 Vlkarabad 34
xvn Nizamabad
30 Bodhan 38
31 AnnUl 36

xvm Kamareddy
32 Kamareddy 49
33 Banswada 19
XIX Yadadrl Bhondr
34 Bhongir 35
XX Suryapet
35 Suryapel 48
36 Kodada 35
37 Huzumagar 28
XXI Nalgonda
38 Devarakonda 20
39 Nalgonda 48
40 Mlryalguda 48xxn Siddlpet
41 Slddlpel 43

. 42 Gajwel 20
43 Husnabad 20
xxm Sangareddy
44 Sangareddy 3B
45 Sadaslvapel 26
46 Zaheerabad 37
47 Andol.]oglpel 20

XXIV Medak
48 Medak 32



"
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xxv Mahaboobnagar
49 Mahaboobnagar 49
50 Badepally 27

XXVI Narayanpet
51 Narayanpet 24

XXVU ]ogulamba Gadwal
52 Gadwal 37
53 leeja 20'

xxvm Wanaparthy
54 Wanaparthy , 33

XXIX Nagarkumool
55 Nagarkurnool 24
56 KolJaplir 20
57 Kalwakurthy 22
58 Achampet 20



14 TELANGANA GAZETTE EXTRAORDINARY

SCHEDULE.II

(See clause (ia) of section 5)

[Part IV-A

Name of the Name of the Municipal Total
S.No District Corporation Elected

Members
1 2 3 4

1 WarangaI Greater Warangal 66(Urban) Municioal Corooration
2 Karimnagar garimnag~r Municipal

Corooration 60
3 Peddapalli RamagUndam Municipal

Corporation 50
4 Nizamabad Nlzamabad Municipal

Corooration 60
Khammam Municipal -'5 Khammam Corooration 60
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STATEMENT OF OBJECTS AND REASONS

In the Telangana Municipal Laws (Amendment) Act, 2018 (Act NO.4
of 2018), seventy five (75) new smaller Urban Areas i.e" Municipalities were
constituted by merging 173 Gram Panchayats, duly fixing number of wards.
Similarly, 131 Gram Panchayats were merged into the adjoining wards of
existing 42 Municipalities and Municipal Corporations_ Due to merger of these
areas, there is huge increase in the populatioo of Municipalities and also
there is no uniform population in the wards within the Municipalities. Hence,
it has been felt to increase the wards, keeping in view of the population and
voting strength in the Municipalities. The ward strength is worked out on the
above criteria and the same shall be incorporated in the Act, duly amending
the Schedule so as to enable the Municipalities to take up delimitation of
wards and complete the pre-election process. Hence, it has been proposed
to increase the wards of Municipalities to be in proportionate to population
and voting strength.

In addtion to the above, certain areas were included in the Municipal
Corporations of Ramagundam and Nizamabad and Achampet Municipality.
As inclusion of the above areas is not accomplishing the spirit of Act NO.4 of
2018 and in view of administrative exigencies, it has been necessary to delete
the above areas from the said Corporations and Municipality. Hence, it has
therefore been decided to suitably amend the Telangana Municipality Act,
1965 and the Telangana Municipal Corporations Act, 1994.

As the-Legislature of the State was not then in session and it has
become imperative for the Government to implement the said decision,
immediately, the Telangana Municipal Laws (Amendment) Ordinance, 2019
(Telangana Ordinance NO.4' of 2019) has been promulgated by the Governor
on the 28th June, 2019 and the same has been published in the Telangana
Gazette dated: the 28th June 2019.

This Bill seeks to replace the said Ordinance.,
K. CHANDRASEKHAR RAO,

Chief Minister.
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,

MEMORANDUM UNDER RULE 95 OF THE RULES OF
PROCEDURE AND THE CONDUCT OF BUSINESS IN
THE TELANGANA LEGISLATIVE ASSEMBLY.

The Telangana Municipal Laws (Amendment) Bill, 2019, after it is
passed by the Legislature of the State may be submit1ed to the Governor for
his assent under article 200 of the Constitution of India.

K. CHANDRASEKHAR RAO,
Chief Minister.

Dr. V. NARASIMHA CHARYULU,
Secretary to State Legislature,
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